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8hri SaehiDdra Chaadharl: Under 
our Constitution, there are two seta 
of Governmentsj one is the Central 
Government and the other is the 
State Government with different tunc_ 
tions, with different obligations and 
with different duties, and for the pur-
pose of discharging those duties, diffe-
rent sets of employees are kept; and 
there cannot be. in my most humble 
submission the same consideration 
given to the wages of both these 
parties wHhout there being also an 
examination as to the onerousness 01 
the duties and sO on. 

8hrt S. M. Banerjee: Have a national 
wage. 

8hrt SaeIWulra Chaadharl: ThOle 
suggestions or recommendations will 
certainly be remembered. 

Shrl BaDp: In view ot the tact 
that aU the organlaat!ons catering to 
the need. ot the Central Government 
employees have been press1ng,-
wibether )'<lU caU it a wage board or 
a pay commission-tor a reconsidera ... 
tion of their pay scal .. and alloWll!lc:es 
in order to enable them to keep pace 
with the rising spiral ot prices, may 
I know .. hether the time has DOt 

come for Government to reconsider 
the position, especially in view of the 
long duration that has elapsed bet· 
ween the lnst consi<kration and the 
present demand? 

Shrt 8achllulra CbaUdhurl: No; the 
consideration which has got to he 
given is to the rising spiral of price. 
that the han. Member has spoken Of. 
and, therefore, the question of neutra-
lisation is the first question which has 
got to be considered. As I have 
, ,eady informed this House earlier 
I- J as many Member. of this House 

lOW, we are considering that ques· 
~ . m. We have already neutralised the 
.' ,. in the cost of living to a certain 

dent .... 

Shrl A. P. Sharma: Oniy 75 per 
cent. 

Shri SachiDdra Chaadhurl: .... and 
as for the balance, we are having a 
second look into the matter. I halo'e 
promised that before any final deci-
sion is token I shall try and get the 
representatives of the employees to 
come and meet me. 

AllllistlUlce to States 

+ 
-IOU. Sbrl Bbapat Jha Aaad: 

Shri M. L. Dwtvedl: 
8hr1 S. C. Samanta: 
8brl 8ubodh Haa.oda: 
8hrl P. C. Bo~: 
8hrlmatl SavJtrl NIpm: 
8hrt D. N. TtWU7: 
Shrt Vilbwa Natll Pllllde,: 
Shrlmati MaImOOlla BallaD: 

Will the Minister of FiDaDce be 
pleased to atate: 

(a) whether Government have 
indicated their inability to give the 
promlsed Central assistance to the 
states for their schemea for the year 
1966-67; and 

(b) it so, the reason. theretor? 
The Min1IIter of Slate ill tile MIDis-

try of FlDaD~e (8bri B. R. Bbagat): 
(a) No, Sir. 

(b) Does not arloe. 
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Shri S. C. ~nta: The hon. 
Minister said that in 11l66-67 there 
was no cut. May I know whether 
there was any over-all cut for the 
plan period. and if that was indicated 
to the State Governmentl? , 

Shrl B. R, Bhua!: This i. not "/ 
question of cut. When we fix thl 
amount of Central assistance. for th. 
St.te. as a whole, we take int, 
account the over-all capacity of the' 
Central resources, Also, in this partlo' 
eular year the transfer of funds from 
the Central resources to the States .. 
a result of the Finance Commission', 
Award is another factor, because tha, 
make. n dent into the Centra! re-
sources, And most important of all, 
we go into the plan of each State, lbe 
priorities and the programmes that 
are undertaken. the States' own re-
sources position and their capacity to 
raise further resources, and then the 
bftlance we try to meet "" that the 
I>!'ograrnme and the Tate of·growIh in 
each State is maintained. 

'SlIrIInatt S...url Nipm: May I know 
whetheT the Central Govemment hu 
!liven some special grant. to the back-
ward States and the backward area. 
M varloU$ Stales, and if 'the 1I!ISWer 
is In ·th. affirmative, what is the 
amount? 

8br1 B .•. __ to When we t"e 
into account the ~ and the 
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capacity of the States, backwardness 
and other factors also come lnto· it. 
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Mr. Speaker: Next question. 

Sbn N: Sree~ Nair: What u. 
this? I have been standing up. Yo,. 
are giving preference only to other •. 

Mr. Speaker: Only four questiona 
during these 45 minute.. 
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Sbrl Dati SInda: We have not been 
liven a chance. 

Mr. Speaker: He Is not a slrnatory. 
I have not cal1ed anybody who i, not 
a signatory. 

Post OfIIce SavlDp Bulk 

+ 
-1&18. SbrI D. C. 8banDa: 
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8hrl Blbhati MIsbra: 
SIIrI P. IlL beer. 
8hr1 D.·'. Nail<: 
Shri 8i4hOlllbwar ....... : 
8IIrI 111m IIarIIh Yada1': 
8IIrI MUil Manobr: 

Will the Minister of ~ be 
pleased to state: 

(a) whether the Post Office Sav-
ings Bank Is proposed to be reconstitu-
eel into a separate Government Savin,. 
Bank; and 

(b) ff so. the reasons therefor and 
the broad details of the proposal? 

Tbe MID1ster of State In the MlDIs-
try of FlDaoGe (8Iari & R. BIuopt): 
(a) and (b). Government have conat!-
tuted a Committee to make a compre-
hensive study of the problems Involv-
ed in the recoll8titution of the Post 
Office Savings Bank into a separate 
Government Sevings Bank, and to re-
port to Government. A copy of the 
Government'. Resolution No: F.lI(l4)-
NS/85 dated the 18th December, 1985 
is laid on the Table of the House. 
[Placed in LibTarv. Se. No. lcT-6005/ 
66J. 

Sbrl D. C. Sharma: Appreciating 
most thankfuUy the ability ot the Gov-
ernment to multiply orll"nlsalloll3 so 
that bureaucracy may be mulUpUed, 
may I know if anything of \.hat kind 
exists In any other part 6f the world 
where the lavinia are tremendously 
lar,e? 

Shri B. It. BII&Pt: In the other 
countries, because of their ,<opacity 
and economic po8itiOD, Dvlngs are 
large. & far as \.he question of multi-
plying; Is concerned, this Is not multi-
plying; thil i. reorganising an existin, 
o~pnloatlon so thllt ·It It. able to dil-
charge ita functions belter. 

BhrI D. C. Sharma: What are \.he 
advanta,eI viluaU ... d by t,he Millllter 
of State by contemplatlog this ne .... 
reorganilation? I mean he haa lome 
vision, aDd he mull teU me what 
vision he bas ,ot abo~ it. 




